() and (&) Government is only aware of press reports quoting Iranian officials as stating that

Iran would welcome participation of China in the gas pipsline Project .
Shortage of LPG cylinders in Assam

2086. SHRI BIRENDRA PRASAD BAISHYA: Wil the Minister of PETROLEUM AND NATURAL
GAS be pleased to state:

(a) whether acute shartage of LPG cylinders has been reported in Assam;
()  ifso, the details thereof including number of consumers and supply of LPG;

(c) the steps taken by the State Gavernment of Assam to streamline the dearth of supply of
LPG;

(d) whether cases of circulation of spurious/fake gas oylinders and blackmarketing of LPG

and monopaoly of distributors in the country have been reported;
(e) if so, the detals therecf, State-wise;
(f)  whether Government has taken/proposes to take steps to check such cases;
{g) ifso, the details of action taken against such distributors ?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHR
JITIN PRASADAY: (&) to (o) Public Sector Oil Marketing Companies (OMCs) namely, Indian Oil
Corporation Limited (10, Bharat Petroleun Corporation Limited (BPCL) and Hindustan Petroleum
Corporation Limited (HPCL) have reperted that at present, there is no overall shortage of LPG in the
State of Aszam and LPG supplies to distributors are being made by the OMCs through indigenous
production and imports in accordance with the genuine demand of customers registered with the
LPG distributors.

OMCs have reparted that they have supplied 142.10 Thousand Metric Tonne (TMT) of
domestic LPG in the State of Assam between April 2009 and January, 2010 as against 145.32 TMT of
domestic LPG during the corresponding period of last year, showing a growth rate of 2.61%6.

() to (g) OMCe have not reported instances of large scale circulation of fake LPG cylinders in
the country. However, there have been some instances when spurious cylinders were detected by
the OMCs at the distributors” premises. During the period April 2009 - January 2010, OMCs have
detected 174 number of spurious cylinders in the country. The State-wise details are as under:
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State MNo. of spurious cylinders

Andhra Pradesh 2
Madhya Pradesh 2
Crizsa e}
Rajasthan %
Uttar Pradesh 2
Tamil Nadu 1

OMCs are procuring LPG cylinders from cylinder manufacturers who are approved by the Cil
Inclustry Technical Committee (CITC) and have valid manufacturing licences from the Bureau of
Indian Standards (BIS) and the Chief Cantroller of Explosives (CCOE). Strict control is exercised by
BIS aver the manufacturing pracess. LPG cylinders procured by OMCs meet the required quality

standards.

LPG aylinders received from distributors/transporters at the bottling plants are mandatorily
checked for guality and genuineness to avoid the entry of fake and outlived cylinders in circulation.
On detection of sub-standard / spurious cylinders, these are corfiscated and thereafter de-shaped /

crushed to prevent their re-entry into circulation.

The possibility of blackmarketing/ diversion of subsidized domestic LPG eylinders by same
ungcrupulous elements cannct be ruled out due to the wide gap between the retail price of LPG far

domestic Lge and the market price for commercial LPG.

OMCs have reported that based on the established complaints of black marketing/ diversion of
domestic LPG by LPG distributors, action hag been taken in 334 cages in the country between April -
December, 2009 as per provisions of Marketing Discipline Guidelines (MDG) / Distributorship

Agreement.

In order to stop blackmarketing/ diversion of domestic LPG cylinders, the Government has
eracted "Liguefied Petroleum Gas (Regulation of Supply and Distribution) Crder, 2000™ and
formulated "Marketing Discipline Guidelines, 2001" which orovides for penal action against LPG

distributors indulging in diversion/ blackmarketing of LPG.

Whenever OMCs receive complaints on diversion/blackmarketing of LPG against their LPG
distributors, these are investigated. If the complaint is established, action is taken against the LFG

distributor in accordance with the provigions of the MDG.
MDG provides for following action against the distributar:

- Fine of Re. 20,000 plus the price of LPG diverted at commercial rates for st offence.
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- Fine of Rs. 50,000 plus the price of LPG diverted at commercial rates for 2nd offence.
- Termination of the distributarship for 3rd offence.

In addition to the action taken by the OMCs, State Governments are empowered under the
LPG (Regulation of Supply & Distribution) Order, 2000 to take action against blackmarketing /
diversion of domestic LPG. Similarly, the Weights and Measures Departments of the States / UTs

initiate legal action against those LPG distributors found blackmarketing or diverting LPG cylinders.
LNG gas from KG-Dé block

2087. SHRI DHARAM PAL SABHARWAL: Will the Minister of PETROLEUM AND NATURAL
GAS be pleazed to state!

(a) whether it iz a fact that High Level Committee or Group of the Planning Commission
hewve strongly recommended for uniform price of Liguefied Natural Gas (LNG) from KG-Dé block to

power, fertilizer and other plants;

(b) ifsa,the details of the recommendations made on gas pricing by the Committee/ Group

of the Planning Commission;

() whether it is & fact that National Thermal Power Corporation (NTPC) is nat accepting
Government approved price as contained in Gas Sales Purchase Agreemert (GEPA) approved by
the Empawered Group of Ministers (EGaM); and

(d) if so, the steps Government proposes to take to persuade NTPC to purchase gas at
GSPA price?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
JITIN PRASADAY: (&) and (b) Planning Commissicn has reported that no recommendations have
been made by a High Level Committee/ Group of Planning Commission far uniform price of LNG, Gas

fram KG-Dé block to power, fertilizer and other plants.

(c) and (d) EGoM has allocated 1.76 Milion Metric Standard Cubic Meter Per Day
(MMSCMD) of KG Dé gas to the following NTPC plants to enable them to operate at 70%% Plant
Load Factor (PLF):

(in MMSCMD)
Sl No. Name of the Plant Quantity allocated
1 Faridakbad CCGT 0.35
i Anta CCGT 0.24
3 Auraiya CCGT 0.30
4. Dadri CCGT 0.86
Total 1.76
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